
GOVERNMENT OF INDIA 
CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION

LOK SABHA

UNSTARRED QUESTION NO:677
ANSWERED ON:05.12.2003
ALLOCATION OF FOODGRAINS 
HARIBHAI PARTHIBHAI CHAUDHARY;MANSINH PATEL;RATNA SINGH

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the quantum of wheat, rice and sugar allocated under Public Distribution System during the year 2000-2001, 2001-2002, 2002-
2003 and during the period from April, 2003 to November, 2003, State-wise, especially Rajasthan; 

(b) whether the Government have received any requests from certain States for allocation of more sugar, rice and wheat; 

(c) if so, the details thereof; 

(d) whether the quality of foodgrains allocated to the States during the said period was substandard; 

(e) if so, the details thereof; and 

(f) the action taken by the Government thereon?

Answer
MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION ( SHRI SHARAD YADAV ) 

(a): A statement is enclosed at Annexure. 

(b)&(c): State Governments of Arunachal Pradesh, Mizoram, Nagaland and Sikkim have requested for allocation of more rice and
wheat under TPDS. 

(d),(e)&(f): A few State Governments have complained about issue of poor quality of ̀ lustre lost` wheat under PDS. Lustre lost wheat
is at par with sound wheat, so far as nutritional value is concerned. Keeping in view the reluctance of State Governments towards
lustre lost wheat, its supply was stopped to State Governments from 6th August, 2002. Only good quality foodgrains conforming to
Prevention of Food Adulteration Act (PFA) norms are issued to the States and Union Territories for distribution under TPDS and
Other Welfare Schemes.

RICE

ANNEXURE REFERRED TO IN REPLY TO PART (a) OF UNSTARRED QUESTION NO. 677 DUE FOR ANSWER ON 05-12-2003 IN THE LOK SABHA

STATEMENT SHOWING STATEWISE ALLOCATION OF RICE UNDER TARGETED PUBLIC DISTRIBUTION SYSTEM 
DURING 2000-01, 2001-02,2002-03 AND 2003-04 (APRIL-NOVEMBER, 2003)
         (IN LAKH TONNES)
Sl.NO.  STATES/UTs     ALLOCATION

    2000-01    2001-02  2002-03  2003-04
1. ANDHRA PRADESH   31.793   31.535  38.194  25.463
2. ARUNACHAL PRADESH  0.887   0.959   1.045  0.611
3. ASSAM   7.887  8.545  12.757  8.504
4. BIHAR   8.374  7.861  19.873  13.149
5. CHHATISGARH  1.264  4.520  11.920  7.964
6. DELHI   1.633  1.756  3.603  2.210
7. GOA   0.491  0.503  0.905  0.593
8. GUJARAT   5.595  4.630  13.099  8.543
9. HARYANA   0.000  0.000  0.000  0.000
10. HIMACHAL PRADESH 0.987  2.509  3.483  2.528
11. JAMMU & KASHMIR  2.629  2.847  4.756  3.423
12. JHARKHAND  0.822  2.890  5.621  4.700
13. KARNATAKA  14.853  11.575  27.079  18.053
14. KERALA   17.465  18.219  20.136  13.424
15. MADHYA PRADESH  5.775  4.111  12.402  5.177
16. MAHARASHTRA  7.901  10.877  27.201  17.402
17. MANIPUR   0.655  0.714  0.843  0.562
18. MEGHALAYA  2.248  1.621  1.141  0.761
19. MIZORAM   0.957  1.013  0.655  0.387
20. NAGALAND  1.220  1.300  0.928  0.568
21. ORISSA   9.946  10.402  27.118  16.615
22. PUNJAB   0.202  0.214  0.892  0.000
23. RAJASTHAN  0.331  0.169  0.833  0.523
24. SIKKIM   0.926  0.480  0.552  0.278
25. TAMIL NADU  15.829  18.472  57.843  38.069
26. TRIPURA   1.649  1.801  2.820  1.863
27. UTTAR PRADESH  8.734  9.454  41.028  24.783
28. UTTARANCHAL  0.248  0.868  2.711  1.653
29. WEST BENGAL  8.748  10.152  17.609  10.586
30. A & N ISLANDS  0.318  0.325  0.345  0.230
31. CHANDIGARH  0.025  0.027  0.132  0.085
32. D & N HAVELI  0.051  0.058  0.109  0.072
33. DAMAN & DIU  0.019  0.021  0.096  0.063 
34. LAKSHADWEEP  0.065  0.066  0.052  0.025
35. PONDICHERRY  0.386  0.273  0.824  0.314
 T O T A L  160.912  170.763  358.605  229.181

      WHEAT

STATEMENT SHOWING STATEWISE ALLOCATION OF WHEAT UNDER TARGETED PUBLIC DISTRIBUTION SYSTEM DURING 2000-01, 2001-02,2002-03 AND 2003-04 (APRIL-NOVEMBER, 2003) 
          (IN LAKH TONNES)
SL. STATES/UTs     ALLOCATION
NO.    2000-01    2001-02  2002-03  2003-04
1. ANDHRA PRADESH  0.960  0.960  1.537  1.024
2. ARUNACHAL PRADESH 0.082  0.089  0.107  0.066
3. ASSAM   1.236  1.236  4.830  1.400
4. BIHAR   12.562  13.591  29.684  19.723
5. CHHATISGARH  0.421  1.287  5.542  3.677
6. DELHI   5.117  5.178  9.144  5.579
7. GOA   0.232  0.237  0.453  0.302
8. GUJARAT   9.193  10.383  24.478  15.977
9. HARYANA   1.846  2.185  14.567  8.866
10. HIMACHAL PRADESH 1.068  1.221  2.150  1.490
11. JAMMU & KASHMIR  1.238  1.309  2.249  1.585
12. JHARKHAND  1.234  4.334  6.228  3.322
13. KARNATAKA  3.631  2.894  6.770  4.513



14. KERALA   4.526  4.526  4.479  2.986
15. MADHYA PRADESH  8.148  9.395  30.652  21.991
16. MAHARASHTRA  14.651  20.415  50.378  32.232
17. MANIPUR   0.205  0.205  0.178  0.118
18. MEGHALAYA  0.120  0.120  0.068  0.052
19. MIZORAM   0.151  0.121  0.113  0.081
20. NAGALAND  0.230  0.250  0.328  0.278
21. ORISSA   1.023  0.000  2.700  2.400
22. PUNJAB   1.076  1.341  17.403  11.132
23. RAJASTHAN  12.519  14.126  38.799  24.306
24. SIKKIM   0.012  0.012  0.023  0.016
25. TAMIL NADU  0.000  0.000  1.000  0.800
26. TRIPURA   0.154  0.154  0.236  0.158
27. UTTAR PRADESH  17.986  20.325  81.119  48.415
28. UTTARANCHAL  0.170  0.576  3.547  1.965
29. WEST BENGAL  13.549  12.543  44.964  30.079
30. A & N ISLANDS  0.098  0.102  0.111  0.074
31. CHANDIGARH  0.155  0.170  0.756  0.482
32. D & N HAVELI  0.013  0.016  0.030  0.020
33. DAMAN & DIU  0.007  0.009  0.021  0.011
34. LAKSHADWEEP  0.005  0.005  0.005  0.003
35. PONDICHERRY  0.062  0.002  0.035  0.008

 T O T A L  113.680  129.318  384.682  245.133

SUGAR

STATEMENT SHOWING STATEWISE ALLOCATION OF LEVY SUGAR UNDER TARGETED PUBLIC DISTRIBUTION SYSTEM DURING 2000-01, 2001-02,2002-03 AND 2003-04 (APRIL-NOVEMBER, 2003)
          (IN TONNES)
SL.No. STATES/UTs    ALLOCATION 
    2000-01    2001-02  2002-03  2003-04

Direct Allottee States/UTs 

1. ANDHRA PRADESH  335140  131508  131508  77784
2. BIHAR   457445  261246  261246  98615
3. JHARKHAND  16447  88478  88478  36720
4. CHANDIGARH  2917  968  968  608
5. DADRA & NAGAR HAVELI 890  604  604  391
6. DELHI   148991  35952  35952  17796
7. GOA   6190  1740  1740  1035
8. DAMAN & DIU  624  156  156  100
9. GUJARAT   203441  79848  79848  40006
10. HARYANA   84525  33668  33668  16804
11. HIMACHAL PRADESH 54060  57592  57592  38192
12. KARNATAKA  209653  114332  114332  74438
13. KERALA   128996  56436  56436  24824
14. MADHYA PRADESH  354406  160338  160338  80051
15. CHHATTISGARH  11037  58170  58170  29109
16. MAHARASHTRA  393688  219532  219532  92350
17. ORISSA   169637  111944  111944  26975
18. PONDICHERRY  6844  3092  3092  2032
19. PUNJAB   95197  21404  21404  13472
20. RAJASTHAN  234144  98288  98288  41628
21. TAMIL NADU  273283  143420  143420  93350
22. UTTAR PRADESH  776528  426464  426464  205681
23. URRARANCHAL  12848  73960  73960  48655
24. WEST BENGAL  347666  184636  184636  92492

FCI operated States/UTs

25. A & N ISLANDS  4622  4816  4816  3196
26. ARUNACHAL PRADESH 9850  10196  10196  6766
27. ASSAM   213864  225836  225836  148868
28. J&K   82692  85280  85280  56130
29. LAKSHADWEEP  1372  1424  1424  942
30. MANIPUR   20824  21572  21572  14312
31. MEGHALAYA  20118  20848  20848  13832
32. MIZORAM   7860  8148  8148  5354
33. NAGALAND  13886  14404  14404  9516
34. SIKKIM   4622  4792  4792  3178
35. TRIPURA   31256  32368  32368  21478
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